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Review Petition No. 7 of 1991in O.A.216/90 

UROR 

No ground has been made out for review of 

the final order rejecting the application at the stage 

of admission. 	 0 

2. 	The Review Petition is rejected. 
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Vice—Chairman 

-. 
r 	• - 

Dated 2.4.1991. .: 

•J 	 rCL 

• 

0 

0 • 

 

(Ps  

(A) 

. 

0 

S 



-Qid\r-- 

_ 
order/i 	 spatched 

to App1icaflt 	3 	dent (s) 

e1 

gfct' 

0• 


